
 197  Papers  Laid

 (viii)  Statement  No.  XXVII  First  Session,  1991

 (Placed  in  Library.  See  No.L.T.  7341/95)
 (ix)  Statement  No.  XXIIl  Second  Session,  1991

 (Placed  in  Library.  See  No.L.T.  7342/95)
 (x)  Statement  No.  XXil  Third  Session,  1992
 (Placed  in  Library.  See  No.L.T.  7343/95)
 (xi)  Statement  No.  XX  Fourth  Session,  1992

 (Placed  in  Library.  See  No.L.T.  7344/95)
 (xi)  Statement  No.  XVII  Fifth  Session,  1992.0  [Tenth
 (Placed  in  Library.  see  No.L.T.  7345/95)  Sabha
 (xiii)  Statement  No.  XVI  Sixth  Session,  1993

 (Placed  in  Library.  See  No.L.T.  7346/95)
 (xiv)  Statement  No.  XII  Seventh  Session,  1993

 (Placed  in  Library.  See  No.L.T.  7347/95)
 (xv)  Statement  No.  XI  Eighth  Session,  1993

 (Placed  in  Library.  See  No.L.T.  7348/95)
 (xvi)  Statement  No.  IX  Ninth  Session,  1994
 (Placed  in  Library.  See  No.L.T.  7349/95)
 (xvii)  Statement  No.  ७  Tenth  Session,  1994
 (Placed  in  Library.  See  No.L.T.  7350/95)
 (xviii)  Statement  No.  [V  Eleventh  Session,  1994
 (Placed  in  Library.  See  No.L.T.  7351/95)
 (xix)  Statement  No.  ।  Twelfth  Session,  1994

 (Placed  in  Library.  See  No.L.T.  7352/95)

 (2)  A  copy  of  the  Detailed  Demands  for  Grants
 (Hindi  and  English  versions)  of  the  Minsitry  of
 Parliamentary  Affairs  for  the  year  1995-96.

 (Placed  in  library.  See  No.  1.  7353/95)
 Detailed  Demands  for  Grants  of  the  Ministry  of  Non-

 convential  Energy  for  year  1995-96.

 THE  MINISTER  OF  STATE  IN  THE  MINISTRY  OF
 HUMAN  RESOURCE  DEVELOPMENT  (DEPARTMENT
 OF  YOUTH  AFFAIRS  AND  SPORTS)  AND  MINISTER  OF
 STATE  IN  THE  MINISTRY  OF  PARLIAMENTARY  AFFAIRS
 (SHRI  MUKUL  WASNIK):  On  behalf  of  Shri  S.  Krishna
 Kumar,  |  beg  to  lay  on  the  Table  :

 a  copy  of  the  Detailed  Demand  for  Grants  (Hindi
 and  English  versions)  of  the  Ministry  of  Non-
 Conventional  Energy  Sources  for  the  year  1995-96.

 (Placed  in  Library.  See  No.  L.T.7353A/95)
 Detailed  Demand  for  Grants  of  the  Ministry  of  Health

 and  Family  Welfare  for  1995-96
 THE  MINISTER  OF  STATE  IN  THE  MINISTRY  OF

 HEALTH  AND  FAMILY  WELFARE  (DR.  C.SILVERA):!  beg
 to  lay  on  the  Table  :

 a
 copy  of  the  Detailed  Demand  for  Grants  (Hindi

 and
 English  versions)  of  the  Ministry  of  Health  and

 Family  Welfare  for  the  year  1995-96.
 (Placed  in  Library  see  No.L.T.  7354/95)

 ।
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 12.05  hrs

 [Englishj
 ESTIMATES  COMMITTEE

 STATEMENT

 SHRI  BHUPINDER  SINGH  HOODA  (Rohtak):  |  beg
 to  lay  on  the  Table  Statement  (Hindi  and  English
 versions)  showing  action  taken  by  Government  on  the
 recommendations  contained  in  the  following  Reports:

 (1)  Eighth  Report  of  the  Estimates  Committee
 (Ninth  Lok  Sabha)  on  action  taken  by
 Government  on  the  recémmendations
 contained  in  their  Eighty-Second  Report
 (Eighth  Lok  Sabha)  on  the  Ministry  of
 Information  and  Broadcasting—Al!  India
 Radio  and  Doordarshan.

 (2)  Twenty-Eighth  Report  of  the  Estimates
 Committee  (Tenth  Lok  Sabha)  on  action  taken
 by  Government  on  the  recommendations
 contained  in  their  Fourth  Report  (10th  Lok
 Sabha)  on  the  Ministry  of  Communications
 (Department  of  Telecommunications)-
 Telecommunications.

 (3)  Fortieth  Report  of  the  Estimates  Committee
 (Tenth  Lok  Sabha)  on  action  taken  by
 Government  on  the  Recommendations
 contained  in  their  Thirty-First  Report  (Tenth
 Lok  Sabha)  on  the  Ministry  of  Home  Affairs-
 System  of  Administration  in  Union  Territories.

 (4)  Forty-Third  report  of  the  Estimates  Committee
 (10th  Lok  Sabha)  on  action  taken  by
 Government  on  the  recommendations
 contained  in  their  Seventeenth  Report  (Tenth
 Lok  Sabha)  on  the  Ministry  of  Finance
 (Department  of  Revenue)  Central  Board  of
 Excise  and  Customs.

 12.05  x  hrs

 [English]

 PUBLIC  ACCOUNTS  COMMITTEE

 Eighty-eighth,Eighty-ninth,  Ninety-first  and  Ninety-
 third  Reports

 SHRI  SHARAD  DIGHE  (Bombay  North  Central  ):
 Sir,  |  beg  to  present  the  following  Reports  (Hindi  and

 English  versions)  of  the  Public  Accounts  Committee:

 /1  Eighty-Eighth  Report  on  excesses  over  Voted
 Grants  and  Charged  Appropriation  (1992-93)
 and  Action  taken  on  60th  report  of  Public
 Accounts  Committee  (10th  Lok  Sabha).

 (2)  Eighty-Ninth  Report  on  Tube  making  plant  at
 Jabalpur.
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 (3)  Ninety-First  Report  on  Drawback  of  duties
 Fraudulent  drawback.

 (4)  Ninety-Third  Report  on  Action  taken  on  First
 Report  of  Public  Accounts  Committee  (10th
 Lok  Sabha)  relating  to  Collection  and
 Recovery  of  Tax  and  arrears  of  demands.

 12.06  hrs.

 [English]

 COMMITTEE  ON  PUBLIC  UNDERTAKINGS

 Thirty-eighth  Report
 SHRI  VILAS  MUTTEMWAR  (Chimur):  |  beg  to  present

 the  Thirty-eighth  Report  (Hindi  and  English  versions)  cf
 the  Committee  on  Public  Undertakings  on  Action  Taken
 by  Government  on  the  recommendations  contained  in
 their  Twenty  Fourth  Report  (Tenth  Lok  Sabha)  on  Social
 Responsibilities  and  Public  Accountability  of  Public
 Undertakings.

 12.06  %  hrs.

 [English]

 COMMITTEE  ON  PETITIONS

 Eighteenth  Report
 SHRI  P.G.  NARAYANAN  (Gobichettipalayam):  |  beg

 to  present  the  Eighteenth  Report  (Hindi  and  English
 versions)  of  the  Committee  on  Petitions.

 12.07  hrs.

 [English]

 COMMITTEE  ON  ABSENCE  OF  MEMBERS
 FROM  SITTINGS  OF  THE  HOUSE

 Eighth  Report
 DR.  KARTIKESWAR  PATRA  (Balasore):  |.  beg  to

 present  the  Eighth  Report  (Hindi  and  English  versions)
 of  the  Committees  on  Absence  of  Members  from  the
 sittings  of  the  House.

 12.07  %  hrs.

 [English]

 STANDING  COMMITTEE  ON  PETROLEUM  &
 CHEMICALS

 Thirteenth  Report  and  Minutes

 SHRI  SRIBALLAV  PANIGRAHI  (Deogram):  |  beg  to
 present  the  Thirteenth  Report  (English  and  Hindi
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 versions)  of  the  Standing  Committee  on  Petroleum  and
 Chemicals  on  “Indian  Farmers  Fertilisers  Cooperative
 Ltd.  and  Krishak  Bharati  Cooperative  Ltd.”  and  Minutes
 of  the  sittings  of  the  Committee  relating  thereto.

 12.07%  hrs.

 [English]
 STANDING  COMMITTEE  ON  COMMERCE

 Ninth  Report
 SHRI  DWARAKA  NATH  DAS  (Karimganj):  |  beg  to

 lay  on  the  Table  a  copy  of  the  Ninth  Report  (Hindi  and
 English  versions)  of  the  Department-Related
 Parliamentary  Standing  Committee  on  Commerce,  on
 Yarn  Crisis.

 12.07  %  hrs

 [English]
 STANDING  COMMITTEE  ON  INDUSTRY

 Thirteenth  Report
 SHRI  MULLAPALLY  RAMCHANDRAN  (Connanore):

 |  beg  to  lay  on  the  Table  a  copy  (Hindi  and  English
 versions)  of  the  Thirteenth  Report  of  the  Department-
 Related  Parliamentary  Standing  Committee  on  Industry.
 on  the  Indian  Boilers  (Amendment)  Bill,  1994.

 12.08  hrs

 [English]
 BIHAR  BUDGET,  1995-96

 THE  MINISTER  OF  FINANCE  (SHRI  MANMOHAN
 SINGH):  |  beg  to  present  a  statement  of  estimated
 receipts  and  expenditure  of  the  State  of  Bihar  for  the
 year,  1995-96.

 (Placed  in  Library.  See  No.  1.  7355/95)

 12.08  %  hrs.

 [English]

 SUPPLEMENTARY  DEMANDS  FOR  GRANTS-
 (BIHAR)  1994-95

 SHRI  MANMOHAN  SINGH:  |  beg  to  present  a
 statement  (Hindi  and  English  versions)  showing  the
 Supplementary  Demands  for  Grants  in  respect  of  the
 State  of  Bihar  for  1994-95.

 (Placed  in  Library.  See  No.  L.T.  7356/95)


